Form No. 90
Memorandum of Appeal under Order XII Rule 1 of the Code of
. Civil Procedure (Rule 877)
IN THE HIGH COURT OF JUDICATURE AT BOMBAY
IN APPEAL FROMITS ORIGINAL CIVIL JURISDICTION

APPEAL NO. ~ OF19 .
- SUIT NO. - OF19 .
........ cerereresereresreneeres APPELLANT.
~ (Original Plaintiff or Defendant).
versus '
............ rvereesenerssissesssners RESPONDENT.
, [Insert p_a_me.] ) (Original Defendant or Plamhfﬂ ‘
» The appellant abovenamed appeals against the (decree or order) of the
Honourable MI. JUSHICE ....cocveeeereeenierirenesnnnnsissesseessensaes in the above suit passed on

the .o SO 1) 21 ) 19 , onthefollowing amongst -
other grounds :- . - : :

First -That (heré state grOundé of appeal).



